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Item No. 1A (For Judgnent) Court No. 11 Section 111
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal Nos. 6320-6321 of 2000@@
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Union of India & Os. Appel | ants
Ver sus
Adani Exports Ltd. & O's. Respondnent
Wth CA 6319/ 2000
(Heard by Hon’ bl e Hegde and Ashok Bhan, JJ)
Date : 31/10/2001 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR, JUSTI CE ASHOK BHAN
For Petitioner (s) M. Mikul Rohtagi, ASG
M. Jai deep CQupta, Adv.
M. Tara Chand Sharnm, Adv.
Ms S.N. Terdol & B.K Prasad, Advs.
For Respondent (s) M. F.S. Nariman, Sr. Adv.
M. Ashok Desai, Sr. Adv.
M s. Vi kram Nankani & Subhas C. Sharnmm, Advs.
Ms. Vanita Bhargava, Adv.
Ms. Rakhi Roy, Adv.
Ms. Bina Gupta, Adv.
For Respondents in M. Sunil Dogra, Adv.
CA 6319/ 2000 Ms. Sayali Pat hak, Adv. for
Ms. S.A Shroff & Co. Advs.
UPON hearing counsel the Court nade the foll ow ng
ORDER
........ Lo.............T.......T.......T.......T.......T....... ......
SP2
Order dated 18th of Cctober 2001 stands nodified
and Civil Appeal Nos. 5580-5581/1999 are delinked from
Cvil Appeal Nos. 6320- 6321/ 2000 and 6319/2000 and
j udgnent is del i vered in Cvil Appeal Nos.

6320- 6321/ 2000 only.
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Hon’ bl e M. Justi ce N. Sant osh Hegde,
pronounced the judgnment of the Court.

Appeals are allowed in terns of the signed
j udgnent. REPORTABLE. @@
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Civil Appeal No. 6319 of 2000 - This appeal is@@

6660000006600000066000000660000:
preferred against an interimorder dt 29.6.1999 of the
H gh Court of Gujarat at Ahmedabad in SCA No.3282/99. In
the main appeals the judgnent is pronounced today hence
this appeal has becone infructuous hence stands di sposed
of accordingly.

Sushma (Ranmesh Chand)
Court Master

(Si gned Reportable judgnent is placed on the file)



